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Shri Mohunta is not here. Shri Mohapatra.

REFERENCE TO THE REPORTED
LOW PRODUCTION OF MARUTI
CARS

SHRI SHYAM SUNDAR MOHAPATRA
(Orissa): Sir, my special mention is about the
availability of the Maruti Cars to people and
more particularly to the Members of Parlia-
ment including you, Sir. I have a few
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names who have been blessed wtih the Maruti
Cars from the out-of-turn quota, and
unfortunately our Deputy Chairman is not
there in the list. Who are the VIPs in this
country to get the Maruti Cars? I have a
circular from the Maruti Udyog Co. They say
that upto March, 1987 their figures of pro-
duction are like this:

From April, 1985 to March, 1988, only
4,000 to 12,000 cars.

From April, 1986 to March, 1987, it is
12,000 to 24,000.

From April, 1987 to December, 1987,
they have no figure.

Sir, Mr. N. D. Tiwavi, Union Minister for
Industries had said in Parliament that the
production of Maruti Cars is expected to
reach 21,000 in the-16 months till March,
1985. If that is so, all of us will get a Maruti
Car, and then it is to be stepped up to 40,000
in 1985-86, 60,000 in 1936-87-80,000 in
1987-88 and about 100,000 vehicles per year
from 1988 onwards.

Sir, which is then correct? Whether Mr.
Tiwari's statement in Parliament or the
circular of Maruti Udyog Limited under the
signature of one Mr. R. C. Bhargava who is
the Direc (Marketing and Sales)?

The fact is that, Sir, our production
schedule is rather very tardy.

Sir, I had an occasion to visit Mazda Car
Company in Japan two years back. Sir, the
daily production is 5,000, monthly production
is 60,000 and God alone knows how many
per year. That is the schedule of the multi-
nationals for coming years. They have a
schedule for one decade.

Sir, we have collaboration with Suzuki.
What is the production of Suzuki in Japan?
What is the production of Isuzu in Japan?
What is the production of Mazda in Japan?
Why are we not going to produce the same in
India? Sir, the Government has a
responsibility to tell us about
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the slow production of Maruti Cars. The
election is coming very near and all of us who
are poor people cannot afford a Birla-
Contessa Car which is more than a lakh. We
cannot afford a new Fiat which is more than a
lakh. This is within Rs. 50,000 and if the
Government permits banks to give us money,
I think, all of us can have this car before the
elections.

Sir, I have a long list of people who have
got Maruti. They include the judiciary. They
include the Governors. Sir, why not Members
of Parliament. You call them VIPs. You call
them social workrs. You call them servants of
the people, including you, Sir.

Sir, through you, I request the Government
to allot all of us a car before the elections.

MR. DEPUTY CHAIRMAN: You speak
for others. But please spare me.
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MR. DEPUTY CHAIRMAN; Please dont
record.
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MR. DEPUTY CHAIRMAN. You
seek my permission. . Mr. Malviva.
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THE FINANCE BILL 1984—(Contd.)

MR. DEPUTY CHAIRMAN: Now we
will  further discuss the Motion for
consideration of the Finance Bill, 1984,
moved by the Hon'ble Finance Minister.

Today, there are a large number of
speakers. Those Members who are not here I
am not going to call them again. Now, Mr.
Jagesh Desai. Not here. Mr Ram Sewak
Chowdhary. Not here. Mr Bhuvnesh
Chaturvedi. Not here. Mr. Narendra Singh.
Not here. Mr. Bijoy Krishna Handique. One
person from this side.

SHRI JASWANT SINGH (Rajasthan): Sir,
Just a small submission. In their turn they can,
put up any person. I don't want to interrupt the
proceedings of the House. If you call the
name of an honourable Member and if he is
not here a similar facility would not have
been available to us. Anywav, I am not going
to stand in Mr. Handique's way.

MR. DEPUTY CHAIRMAN: I think this
is not the correct position. The correct
position is the party's turn is there. Then, |
can call any person

*Not recorded.



